FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF ASMI METAL PRODUCTS PRIVATE LIMITED

NAME OF CORPORATE DEBTOR ASMI METAL PRODUCTS PRIVATE LIMITED
2 | DATE OF INCORPORATION OF 27/11/1986
CORPORATE DEBTOR
3 | AUTHORITY UNDER WHICH CORPORATE - ;
DEBTOR IS INCORPORATED / REGISTERED| RECISTRAR OF COMPANIES - PUNE
4 | CORPORATE IDENTITY NUMBER / LIMITED | U28991MH1986PTC041696
LIABILITY IDENTITY NUMBER OF
CORPORATE DEBTOR
5 | ADDRESS OF THE REGISTERED OFFICE | GAT NO.110 TO 112,AND GAT NO.115 TO 117,
AND PRINCIPAL OFFICE (IF ANY) OF INDRAYANI INDUSTRIAL ESTATE,
CORPORATE DEBTOR TAKAWE PUNE Pune MH 412206 IN
6 | DATE OF CLOSURE OF INSOLVENCY | 20" September, 2020
RESOLUTION PROCESS
7 | LIQUIDATION COMMENCEMENT 21* September, 2020
DATE OF CORPORATE DEBTOR
8 | NAME, ADDRESS, EMAIL ADDRESS, | MR. MILIND KASODEKAR
TELEPHONE NUMBER AND THE 77, VIJAYANAGAR COLONY, 2147, SADASHIV
REGISTRATION NUMBER OF PETH, PUNE- 411030.
THE LIQUIDATOR Email: milind.kasodekar@kmdscs.com
Tel : 9822394380
Registration No : IBBI/IPA-002/IP-N00116/2017-18/10285
9 | LAST DATE FOR SUBMISSION 20" October, 2020
OF CLAIMS

Notice is hereby given that the Hon'ble National Company Law Tribunal, Mumbai
Bench has ordered the commencement of liquidation of the ASMI METAL
PRODUCTS PRIVATE LIMITED on 21st September, 2020,

The stakeholders of ASMI METAL PRODUCTS PRIVATE LIMITED are hereby
called upon to submit a proof of their claims, on or before 20th October, 2020, to the
liquidator at the address mentioned againstitem 8.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.
Relevant Forms for claim submission are available at weblink:

https://www.ibbi.gov.infhome/downloads
e -’E:'—wm

Date : 22/09/2020 Name and Signature of the Liquidator :
Place : Pune MILIND KASODEKAR
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